iN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH

AT HYDERABAD

ORIGINAL APPLICATION_NO.600/97

DATE OF ORDER__:__02-06-1997.

Between :-

4

1.Jangaiah

«e Applicant

And

1. The Director, Chairman OPC,

Hydarabad Unit,

AT1-EPI, Ramantapur,

Hyder abad=-13. \

2. The Joint Diractor of Training,
DG (Ministry of Labour),

Shram Shakti Bhavan,

New Delhi - 110 001,

3. Research Officer for SC & 5T,
0ffice of the Dirsctor,
Telugu Ssmsadan Bhavan,
Masab Tank, (OppeChacha Nehru Park),

Hyderabad-28.

4, The Dirsector,
AT1, Vidyanagar,
Hyderabad.
<+ Ragpondents

Shri P.A.Kamaleswari

Counsel for the Applicant

Counsel for the Respondents : Shri V.Vinod Kumar, Sr.CGSC

CORAM ¢

THE HON'BLE SHRI R.RANGARAJAN : MEMBER (A)

THE HON'BLE SHRI B8.5.3JAI PARAME SHWAR : MEMBER (3)

Te_ | ﬁ\/

L J 20

(Order per Hon'ble Snri R.Rangarajan, flember (A) ).
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(Order per Hon'ble Shri R.Rangarajan, Member (A) ).

Nong for the applicant., Shri V.Vinod Kumar, learned
standing counsel for the respondents. The applicant while
working as Work Shop Attandent at the ATI (Electronics), 53
appearsd faor the sslection for the post of skilled warker (sC)

in Electrial Trade on 10-i0-85, The appiicant submits that he
had qualified and stood first in the empanelled list. He did

not got any further orders for promgting him as ski;}ad wor ker .
Hence the applicant in his application submits that on 18=10-95
he made a representation to Respondent No.? end follouwsd it with
further repressntation to other respondsnts also hut so fPar no

rdply has been received by him,

24 The appiicant through this 0A prays for a direction to
t He regpondenLs to promote him as skitied worker (Elect:ical) on
the basis of the results of the DPC held on 10-10-95 at Hyderasbad

unit in accordance with the rules.

authority shouid idspose of his representations including the

last cne filed by him on 4-3-97 in accordance with the rules

within a period of three months from the date of receipt of a

copy of this order.

4, The O.A. is ordered accordingly at ths admission stage

itEeLP. No costs.

L. 5-+3AT PARAME SHUAR ) (R.RANGARAJAN) e

Member (3J) Mamber (A)

L
A W\D /}}w@_
Dated: 2nd June, 1997, e (550N
- . Iy Reop's
Dijctated in ppsn court

3. As the representations are still pending, the competent /j
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Copy to:~
The Director, Chairman DPC, Hyderahad Unit, ATI EPI,

Ramantapur, Hyd,
2. The Joint Director of Training, DG(Ministry of Labour),
ghram Shakti Bhavan, New Delhi.

3, The Director, Telequ Samsadan BRhavan, research Qfficer
for SC & ST, Masab Tank, (Opp. Chccha Nehru Park), Hyd.

1

-~

The Direector, ATI, Vidyanagar, Hyd.

4,

5. One copy to Ari, P,A,Kamaleswari, advocate, CAT, Hyd,
6. One copy tn Sri, V.Vinod kumar, Addl. CGSC, CAT, Hyd.
7. One copy to Deputy Registrar{A), cAT, Hyd.

R, One spare coOpy.

Rsm/-
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